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.acquisition, provision of power and water 
supply etc. for purposes of commencing 
i:onstruction. Preparatory works relevant 
.to construction stage will also be started. 
]t is also proposed to appoint a full time 
officer at tbe project site. 

Technical assistance for the buildinlt of 
.'hips in the Shipyard will be subject to 
separate negotiations and agreeme~ts 

between the Government of India and Mis. 
Mitsubishi Heavy Industries Ltd. at tbe 
appropriate time. Mis. Mitsubisbi Heavy 
Industries haVe assured us of their readi· 
ness to collaborate in this stage also. 

I am happy that with tbe positive steps 
I have outlined above, the prqject bas 
reached a definitive stage for purposes of 
implementation. 

SHRI N. SREEKANTAN NAIR (Qui· 
Ion): I want to thank tbe Minister, I 
hope there will not be any more slip 
between the cup and the lip. 

SHRI D. C. SHARMA rose-
MR. SPEAKER: You want a sbipyard 

for Punjab? He will, certainly, consider 
it. 

SHRI D. C. SHARMA (Gurdaspur): 
Punjab is a part of India; I am in India. 

12.41 HRS. 
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MR. SPEAKER: Will the hOD. Member 

kindly sit down DOW ? Now and then I havo 
been a little liberal with hon. Members 
when they make such statementa. but they 
should not take advantage of it and &0 on 
reading page after page. The stalJement 
should be short and factual. I requested 
tbe hon. Member to reduce it, but be wu 
not in a mood, and, therefore, I had allowed 
him to read so much. 
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MR. SPEAKER: TIlat may be 90. I 
CllDnot help it. 

13 HRS. 

The Lok Sabha adjburned' for 
till FOllrteen of the clock. 

Lunch 

The Lok Sabha Reassembled after lunch at 
five minutes past ;ourteen of the clock,. 

[Ma. DEPUTY-SPBAKER in the Chair] 
Re : NOTICES AGAINST DEPUTY 

PRIME MINISTER 
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MR. DEPUTY -SPEAKER: I do not 
know anything about it How am I ex-
pected to reply? He wan.s information. 
Have you any information? I have no in-
formation. 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
nONS (DR. RAM SUBHAG SINGH) : 
The Speaker was here. He could have 
have raised the matter then, but he did 
not do that. 
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